INCOME TAX APPELLATE TRIBUNAL, ALLAHABAD

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

CAUSE LIST OF
PART HEARD MATTERS

FOR 03-JUNE-2025 (TUESDAY)

PART HEARD MATTERS

Srl | Appeal Number A,?,Z':rt' Assessee Bench |Remarks
1 | 1TA|379 |ALLD|2013 2%110' 'A] M/S KESARWANI ZARDA BHANDAR DB

2 |1TA | 12 |ALLD|2014| 277" |[D] KESARWANI ZARDA BHANDAR DB

3 lmal o |awpl2022 201187' 'A] KESARWANI ZARDA BHANDAR DB

4 |1Ta| 37 |ALLD|2020| 207> |[A] M/S DIVYA CONSTRUCTION CO DB
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